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ia now 2 112 years since then. We are 
now in November 1966. Must it take 
more t lJa '1 2 112 years for the report 
to come before the House? 

Mr. Speaker: Can the Minister give 
any special reasons? 

Shrl Raj Bahadur: I have already 
laid a statement. The control and 
direction of thls partiCUlar body was 
transferred to the Ministry of In-
formation and Broadcasting from the 
Ministry of Finance only in August 
1964. The report of 1963-64 relates 
to a period when the control was 
under the Ministry of Finance. There 
was, therefore, inevitable delay. I 
have already indicated all that In full 
in the statement. 

IUS hl!I. 

DEMANDS FOR SUPPLEMENTARY 
GRANTS (KERALA), 1966-67 

The Mlnlster of Finance (Shri 
8achindra Cbaadhuri): Sir, I beg to 
present a statement showing Supple-
mentary Demands for Grants In res-
pect of State of Kerala for 1966-67. 

I2.55~ hl!I. 
DEMANDS FOR SUPPLEMENTARY 

GRANTS (RAILWAYS), 1966-67 

The MInlster of Rallways (Shri S. 
I. Patll): Sir, I beg to present .. 
statement showing Supplementary 
Demands for Grants in respect of the 
Budget (Railways) for 1966-67. 

"r~~~ (~): 
f'lf'f ~l m'l =t:.,~ ~ 't.Ir !f>B ij; fuit 
il'''fT ~ i% C3"'f if; ?,Tq ~ f""T'l ;;ftrrr "" 
;mqm~.:'f ~rlTh>:fT'fiT'~1T'ifTfm 'If" Q;~ if."Tfil"f 'lit ;icif;: W'l ~T"J[T'lfff 
'fil"T ~l 'fTf<l"it 1 

Mr: Speaker: We are not concerned 
with that now. Hon. Members 
.hould not in thls way obstruct the 
proceeding. of the House. 

12.56 hl!I. 

STATEMENT HE: COMMON-
WEALTH PRIME MINISTERS' 

CONFERENCE 

The Minister of External Main 
(Shri Swaran Singh): Sir, with your 
permission I would like to place .. 
copy of the statement on the Table of 
the House. It is a long statement. 

Mr. Speaker: It is a twelve-page 
statement. It cannot be read jus' 
now. He may place it on the Table. 

Shrl Swaran Singh: I also place on 
the Table a copy of the communique 
issued at the end of the Conference. 
[Placed in Library. See No. LT-7'l.27/ 
66]. 

The Minister Of Information &lid 
Broadcasting (Sbrl Raj Babadnr): 
Sir, the hon. Member, Shri Kishen 
PattnaYak used the word ''Kathal''. It 
must be withdrawn or expunged. 
(Interruption). 

Shri D. C. Sharma (Gurdaspur): 
Sir, the statement should be circulat-
ed to Members 80 that we can put 
.orne questions. 

Mr. Speaker: It will be circulated. 

12.5' IUa 

RE: MOTION UNDER RULJ: 38~ 
Contd. 

Mr. Speaker: Shri Hart VlshDlI 
Kamath-Motion under Rule 38~ 
what is the latest position? 

The MInlster of ParliamfIDta17 
Mairs and CommunicatiOIlS (Sbri 
Satya Narayan SInba): Sir, .. ' •. 

8brl BarI Vishnu Kamath (Hoshan-
gabad): Sir, you have called him Or 
me? 

Mr. Speaker: I have called him but 
I wanted to know whether, because 
the other day we held it over, any 
agreement has been reached. 




